
central administrative tribunal
PRINCIPAL BENCH, NEW DELHI

0-A.NO.1149/95

Ne« Delhi, this the 31st day of August. IW
,,KTrcE R G VAIOYANATHA, VICE CHAIRMAN (J)HON'BLE MR. TUSIIB| ̂ r.-j.l.NEGI, MEMBER (A)

,  D.3.Shar«, S/0 Sh.
B/o C-16B-A, Clock Tower, Han
Nagar, New Delhi - 64.

Smt. Mohlnder Kaur Saini, S/0 Sh
^uldeep Singh, R/0
Chander Nagar, New Deini.

3„ S.S.Deswai, S/0 Sh. Ram Gopal, R/0
V-P.O., Rani Khera, Delhi.

4  p.p.verma. S/0 Late Sh ^"'^I'Tawar
■  Singh, R/0 DA/60-F, Clock Tow r.

Hari Nagar, New Delhi

5. set. Vimla Oahlya •VOSh Balbir
Singh Dahiya, R/0 C 4//,
T own, u 31h1 ~ 9 -

6„ Smt. Ra.jbala pRaghubinder Singh, R/0 B ^ ̂
Quarters, Janakpuri, New Delhi-

7  Smt Prakash Arun Bali, W/0 3h,.
Tun Ball, R/0 Flat No.4, DelhiAdministration Officer s Flatw,,
Upper Bela Road, Del hi-

fi Smt. Kailash Kaur Bedi, D/0 S.Baba
Charan Singh Bedi, R/0 8/8, Double
Storey, Vijay Nagar, Delhi.

9. Smt- Kailash Ahlawat,
Ranveer Singh Ahlawat, R/0
Panchseet Enclave, New Delhi.

10 Smt. Asha Bansal, W/0 Ajay Bansal,
R/0 B-16/S-5, _Civon Apartments,
Ramprag, Ghaziabad (U.P.)

11 T.P.Sharma, S/0 Late Sh. Devi Ram,
R/0 G-3il, Nanakpura, New Delhi.

12 D.D. Sharma, S/0 Sh. P.D.Gaur,
R/0 7/59, Gali Brahman, Shital Wall
Bagichi, Najafgarh, New Delhi.

13 K.L.Raiput, S/0 Sh. Kanshi Ram,
R/0 TTM-3, R.B.T.B. Hospital,
Delhi - 9-.



fmm

14. Kaptan Singh ^'^Rani' Khera,
Chand, R/0 V.H-u-
Qelhi- *******Applicants.

(By Advocate: Hr. S-O-Gupta throogh)
Mr. S.D.Raturi;

VERSUS

r, ,+. of National Capital ^
Tlr\forv of Delhi through itsihleJ secretary. S, Shan, Nath Marg,
Delhi - 54.

2. The Chief ito^y of
ssrhu's, ̂srarsith srrs: -
54 .

TW,. ni rector of Education,
of National Capital Territory o
Delhi, Old secretariate, Delhi
54, ic#*;*^*>('Respondents.

(By Advocate: None.)

ORDER (ORAL)

p., Mon-bie

0„ the request of tte proxy applicant for

counsel, - the OA is pc-itted to^lthdra-n- Ho order as
to costs.

(j.L.Negi)
Member (A)

(R.G.Vaidyanatha)
Vice Chairman (J)

/suni1/

L  ̂


